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CENTRAL ADMINISTRATIVE TRIBUMNAL
ALL AHAEAD BENCH,ALL AHABAD

Criginal Application No: 1554 of 1994

26t Cctober,84

This, . e Thﬁ L!ay Cf se s 00w v

(m Frakash Fai S§/C Late Chandrakesh Rai
aged about 32 y.ars, Guard, Veranasi Cantt,
Nerth tastern Railway, Varanasi

s e se e Applicant.
By Advccate Shri PL.K.Sinha
Ve rsus
Bnicn of lnoie & wrs. e wess hRespamdents.,

E) Acvcc ate St’.rl ——————

Eoreg @

Hon'ble PMr. T.LsVerme, Fember-J
Honlble Mr, S,Ueyezl , Fember-=h4

C R Dt K
Hon'ble Fr, $.Daysl, iember-A

The counsel for the applicant, Shri F.K,Sinha

urged for th. acmission of the applicstion for crant
cf relief c¢f cancellation of order dated 22,07,.10%¢4
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the respondents toc sllcocu the
applicent tc ccntinue working con the post of fecticn

Controller as well as regularise him on the post on

cr

the cround that he represented the %0k qucte fixed
for Guards of Fassengegrsena wocds Trins anc ayard

of ccsts.
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2. After hearing the ccunsel for the applicant,

it is clear theat the applicant hadl appeered at the

selection for the pest of Section Contrcller representing

B 3

the category of Guards which has a proportion of 3Ckh .
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The other eligible’ ceteccorie
callec for selection, were ASPH/SIK, AYM and HOTNC in the
preportion of 30x, 7ix & 7%z, 1t appears thet some

3 candidates from the cetegory of Guergs weie celled

fer appearing et Lhe exeminaticn for fillimg up 7
posts of Secticn Controlier &s revecled by ccocunsel fer

the azplicant, The applicaht elso eppecrec representin

0

the cetegory cof Luarcs. His objection &x is to the

sedectien on entize nUmber ¢ eT8 £ror

opportunity toc eppcer st the limitec Competitive

t xaminaticn anc cdicd not quelify te be orn the select
list, he cannot sutseguently reise cojection to the
selcction done through ihe exemination,
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